
293 IWritten Answers SHRAVANA 7, 1919 (Saka) to Questions 294

[English]

Women Prisoners in Tihar Jail

1069. DR. M. J^GANNATH : Will the Minister of 
HOME AFFAIRS be pleased to state:

(a) the number of women prisoners in Tihar Jail;

(b) their break-up in life convicts, term convicts and 
undertrials;

(c) whether the women’s enclosure in the jail is over
crowded;

(d) whether the Government propose to construct an 
exclusive women’s jail in Delhi; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFAIRS (SHRI MOHD. MAQBOOL DAR) : (a) 
and (b) The number of women prisoners lodged in the 
Central Jail, Tihar as on 16.7.97 was 400, with the 
following break-up:
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(c) Yes, Sir.

(d) and (e) Yes, Sir. A new jail with a capacity of 
450 earmarked exclusively for women prisoners is under 
construction in the Tihar Jail Complex.

400

[Translation]

Price of Sugarcane

1070. JUSTICE GUMAN MAL LODHA :
PROF. PREM SINGH CHANDUMAJRA :

Will the M inister of FOOD AND CONSUMER 
AFFAIRS be pleased to state:

(a) whether the price of sugarcane is announced by 
the Union Government and the State Governments 
separately in the country at present;

(b) if so, the reasons therefor and the norms on 
which the price of sugarcane is fixed;

(c) whether the sugarcane producers have to suffer 
heavy losses due to announcement of two different prices 
for sugarcane in the country;

(d) if so, the prospective policy of the Government in 
this regard; and

(e) whether the Government propose to reconsider 
the present policy?

THE MINISTER OF STATE OF THE MINISTRY OF 
FOOD AND CONSUMER AFFAIRS (SHRI RAGHUVANS 
PRASAD SINGH) : (a) and (b) As per clause 3 of the 
Sugarcane (Control) Order, 1966, the Government of India 
announces every year the Statutory Minimum Price (SMP) 
of Sugarcane. Most of the State Governments also advise 
sugar factories to pay cane prices known as State Advised 
Prices (SAP). SMP of Sugarcane is being determined 
taking into account the recommendations of Commission 
for Agricultural Costs and Prices (CACP).

(c) No, Sir.

(d) Question does not arise.

(e) The Government have set up a High Powered 
Committee interalia to study the Laws and rules and 
regulations relating to sugar, sugarcane and sugar 
industry, to suggest methods for increasing production of 
sugarcane and ways to ensure fair and remunerative 
prices to sugarcane growers.

Voluntary Organisations in Maharashtra

1071. SHRI DATTA MEGHE :
SHRI P.S GADHAVI :
SHRI RATILAL KALIDAS VERMA :

Will the Minister of WELFARE be pleased to state:

(a) whether any grant or financial assistance has 
been provided to voluntary organisations in Gujarat and 
Maharashtra during the last three years;

(b) if so, the details thereof alongwith the details of 
the organisations benefited therefrom;

(c) whether some organisations have not submitted 
their accounts and reports regularly;

(d) if so, the details of such organisations; and

(e) the action taken against them?
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THE MINISTER OF WELFARE (SHRI BALWANT 
SINGH RAMOOWALIA) : (a) Yes, Sir.

(b) The details of the grant in aid released to the 
voluntary organisations in Gujarat and Maharashtra

during last three years are given in the attached 
Statement.

(c) to (e) No grant in aid is released to any voluntary 
organisation for subsequent year until and unless audited 
statement of accounts for previous year is received.

Statement

MAHARASHTRA 

Financial Assistance from Scheduled Caste Development

(Rupees in Lakhs)

S. No. Name of the Organisations Amount released during

1994-95 1995-96 1996-97

1. Servants of India Society 30.98 34.74 —

2. Padamshree Annasaheb Jadhav 
Bharatiya Samaj Unnati Mandal

14.68 14.75 —

3. Bharatiya Adimajati Sevak Sangh 0.68 0.41 0.83

4. Akhil Bharatiya Magasvargiya 
Samaj Prabodhan Sansthan

2.68 0.56 0.37

5. Navalbhau Pratisthan 2.68 0.56 0.37

6. National Institute of Women, 
Child and Youth Development

0.53 1.11 2.40

7. Ahilyadevi Mahila Mandali 0.21 0.21 —

Financial Assistance from Social Defence

PROGRAMME RELATED TO AGED :

1. WK Bhagini Sewa Mandal, Dhule 1.32 3.69 3.45

2. Mukat Dwar Unnati Mandal, Jalgaon 1.92 — 3.13

3. Janki Bhai Trust, Dhule 0.94 1.57 1.56

4. Rashtrasant Tukdoji Maharaj 
Technical & Eden Society

0.67 1.95 1.34
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1 2 3 4 5

PROGRAMME RELATED VO STREET CHILDREN:

1. Salam Balak Trust, Bombay 3.51 5.07 10.45

2. SUPPORT, Bombay 5.49 3.70 4.99

3. Tata Instt. of Social Sciences, Bombay 2.34 1.17 0.14

4. Youth for Unity Voluntary Action, 
Bombay

3.06 2.75 —

5. Vatsalya Nirmala Niketan, Bombay 8.02 — —

6. CASP, Bombay 5.42 — —

7. Deptt. of Continuing & Adult Eden. 
& Extension Works, Pune

5.65 — —

8. Apang Va Niradhar Enuddesiya Kalyan 
Kare Sansthan, Nagpur

0.62 3.70 —

9. Samaj Kalyan Mandal, Jagpur 0.62 3.70 —

10. Society for Promotion Area Resources 
Centre, Bombay

3.35 — —

PROGRAMME FOR PROHIBITION & DRUG ABUSE PREVENTION:

1. Bharatiya Adimjati Sangh, Nagpur 2.52 2.70 1.39

2. Ganesh Shikshan Prasar Mandal, 
Dist. Latur

0.86 2.57 2.57

3. International Mission
Dr. Ambedkar Eden Society, Nagpur

1.56 2.67 0.73

4. Instt. of Psychologically Handi
capped, Thane

0.66 0.88 1.10

5. Kalyan Eden Society, Nagpur 0.87 0.84 2.02

6. Kripa Foundation, Mumbai 11.70 9.33 11.77

7. Mahabodhi Eden Society, Bandra 0.87 2.40 2.56

8. MSS Instt. of Social Work, Nagpur — — —

9. Muktangan Mitra, Pune 15.82 7.45 14.19

10. New Friends Suvichar Eden Society, 
Nagpur

— —
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11. Parivarthan De-addiction Instt.,
Satara City

12. Rajphtriya Vidnyan Manch, Jalgaon

13. StfYA DHAN, Mumbai

14. Sarva Seva Sangh, Pune

15. Samyak Deep Vichar Manch, Mumbai

16. Shaheed Abdul Hamid Eden Society, 
Dist: Yavatmal

17. Veer Arjun Yuvak Mandal, Nagpur

18. Yugantar Eden Society, Nagpur

19. Yuva Shakti Pratishthan, Mumbai

20. Ahiladevi Mahila Mandal. Nagpur

21. National Addiction Research Centre, 
Mumbai
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PROGRAMME FOR ORGANISATIONAL ASSISTANCE:

1. Balgram SOS Childrens Villages, 
Pune

2. Suhrud Mandal, Pune

3. National Asscn. for the Blind, Nasik

4. National Federation of the Blind, 
Bombay

5. National Society for Equal Oppor
tunities for the Handicapped,
Mumbai

6. Karve Instt. of Social Service,
Pune

7. College of Social Work, Bombay

8. Indian Council for Social Welfare, 
Bombay

0.50

0.25

0.25

1.00
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1.00

0.50
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0.25

0.25

0.92
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CENTRAL ADOPTION RESOURCE AGENCY (CARA):

1. Shri Sharaddhanand Anathalaya
Society, Nagpur

2. M/s Balwant Kaur Anand Memorial
Society, Pune

3. M/s Adharashram, Nasik

4. M/s Peoples Education Society,
Buldana

5. M/s Balvikas Mahila Mandal, Latur

6. M/s Vatsalaya Trust, Bombay

7. M/s Dnyan Gangotri Eden Society,
Latur

8. M/s Shraddhanand Mahila Ashram, 
Bombay

9. M/s Pankaj Bahu Uddeshiya Sikshan 
Sansthan, Bandra

10. M/s District Probation and After 
Care Asscn, Kolhapur

11. Swargya Sudan Pingale Memorial 
Trust Dhule

12. M/s Pramod Nagar Shashnik and
Sanskrit Trust, Dhule

13. M/s Sant Narhari Education 
Society, Dhule

14. M/s. Apang & Kustharogi Swavlamban 
Sanstha, Dhule

15. M/s Sandhi Niketan Shikshan 
Sanstha, Latur

3.09

4.03

1.20

2.33

1.54 
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0.55

0.53

0.53

0.53

0.53

0.53

2.41

1.96

1.85

1.08

2.13

2.17

1.30

1.16

1.40

4.01

3.60

1.10

3.90

2.17

0.79

3.18

PROGRAMME RELATED TO WELFARE OF HANDICAPPED:

1. NASEOH, Bombay

2. Ayodhya Charitable Trust, Pune

2.00

5.00

2.00

2.50

1.00

1.25



303 Written Answers 29 JULY, 1997 to Questions 304

1 2 3 4 5

3. Fellowship of the Physically 
Handicapped, Bombay

0.30 0.15 —

4. Indian Cancer Society, Bombay 1.50 0.80 0.75

5. AYJNIHH, Bombay 43.49 7.00 —

6. Society for the Welfare of 
Physically Handicapped, Pune

0.30 — —

7. National Asscn for the Blind, 
Nasik

0.03 0.02 0.01

8. Artificial Limbs Centre, Pune — 1.00 —

9. Sushrut Medical Care & Research 
Centre, Pune

2.87 — 1.90

10. Helpers of the Handicapped, Kolhapur 0.91 0.90 0.45

11. UDHAR, Nagpur

PROGRAMME RELATED TO WELFARE OF MINORITIES:

10.00

1. Anjuman-e-Taraqqui Taleem, Nasik 1.00 1.35 —

2. Anjuman E Islam, Mumbai 3.69 — —

3. SHAD Adam Shaikh Trust, Mumbai 2.34 — —

4. Maharashtra Cosmo Eden Society 
Pune

1.00 — —

5. Marathwada Instt., Aurangabad — 1.00 

Financial Assistance from Scheduled Tribes Development

1. BAIF Development Research 
Foundation, Pune

— 2.84 —

2. Sevadham Trust, Pune 0.88 0.70 —

3. Servants of India Society, Pune 29.69 10.90 10.86

4. ABM Samaj Prabodhan Sanstha, 
Dist. Thane

20.77 21.58 25.29

5. Navalbhau Pratisthan, Dist. Dhule 2.97 1.48 —

6. National Instt. of Women and Child 
Youth Development, Nagpur

2.66 3.23 2.74

7. Gram Bai Shiksha Kendra, Dist. Raigad — 0.68 5.91
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GUJARAT

Financial Assistance from Scheduled Caste Development

1. Harijan Sevak Sangh 7.14 6.22 5.78

Financial Assistance from Social Defence

PROGRAMME RELATED TO AGED:

1. Rachnatmak Abhigam Trust, 
Ahmedabad

1.32 0.66 1.98

2. Gujarat Kelavani Trust, Ahmedabad 2.02 1.08 3.23

PROGRAMME RELATED TO STREET CHILDREN:

1. Akhand Jyot Foundation, Ahmedabad 6.90 7.20 6.71

2. Indian Council for Social Welfare, 
Ahmedabad

7.39 3.70 11.09

3. Rachnatmak Abhigam Trust, Ahmedabad 7.39 7.40 7.39

4. Baroda Citizen Council, Baroda 0.62 3.39 —

5. Vikas Jyot Trust, Baroda 0.62 3.35 6.67

PROGRAMME RELATED TO DRUG ABUSE PREVENTION:

1. Gujarat Kelavani Trust, Ahmedabad 11.83 11.72 10.42

2. Indian Council for Social Welfare, Ahmedabad 2.80 1.40 —

3. Nashabandhi Mandal, Ahmedabad 19.36 11.23 10.47

4. Rachnatmak Abhigam Trust, Ahmedabad 2.69 2.73 2.73

5. SC Patel Trust, Baroda 7.04 6.47 6.53

PROGRAMME RELATED TO ORGANISATIONAL ASSISTANCE:

1. Mangal Gram Seva Nidhi, Distt. 
Vadodara

0.46 — 0.38

2. Jyoti Sangh, Ahmedabad 0.50 1.00 —

3. Gujarat State Crime Prevention Trust, 
Ahmedabad

1.00 — —

4. Akhand Jyot Foundation, Ahmedabad 0.50 0.50 —

5. Baroda Citizens Council, Baroda 0.50 0.25 —

6. Indian Council for Social Welfare, 
Ahmedabad

0.25 0.50 0.25

7. Vikas Vidyalaya, Wadhwancity 0.18 0.43 0.25

8. Blind Men’s Association, Ahmedabad 0.50 0.50 0.25

9. Gujarat Raktpitt Nivaran Seva Sangh — 0.75 —



307 Written Answers 29 JULY, 1997 to Questions 308

1 2 3 4 5

CENTRAL ADOPTION RESOURCE AGENCY (CARA):

1. M/s. Tapibai R. Gandhi Vikas Gruha, 0.53 — —
Bhavnagar

2. M/s. Vikash Vidyalaya, Wadhwancity 0.53 1.62 2.03

3. M/s. Shri Shishumangal Trust, 0.53 1.41 —
Junagarh

4. M/s. Kathiawar Nirashrit Balashram, 0.53 1.20 1.11
Rajkot.

PROGRAMME RELATED TO WELFARE OF HANDICAPPED:

1. V-one Society, Vadodara 4.47 1.47 —

2. Manav Daya Trust, Surat 0.25 — —

3. KL Instt. of Dead, Bhavnagar 10.62 5.31 2.65

4. Medical Care Centre, Vadodara 7.60 7.60 6.00

5. Blind Men’s Asscn. 34.00 34.00 6.00

PROGRAMME RELATED TO WELFARE OF MINORITIES:

1. Anjuman E Talimi Idora Charitable 2.97 — —
Trust, Bharuch

2. Makhdum Eden Society, Surat 1.50 — —

3. Sardar Patel University, Vallabh 1.00 — —
Vidya Nagar

4. North Gujarat University, Patan 1.00 — —.

Financial Assistance From Scheduled 
Tribes Development

1.̂  Bharat Sevashram Sangh, Ahmedabad 0.82 1.08 1.12

2. Zarpan Nasarpur Vibhag, Surat 1.54 — —

3. Shree Sarvodaya Ashram, Dist. 2.10 7.88 1.92
Banaskantha

4. Shri Manilal Gangadas Patel Sarvodaya 7.04 3.10 1.97
Kendra, Dist: Banaskantha

r
5. Gram Swaraj Sangh, Dist: Kutch 5.29 2.55 1.69

6. Smt. Sushila Ben Manilal Sangnir 4.97 3.11 1.75
Memorial Charitable Trust, Dist: Kutch

7. Lok Niketan, Dist: Banaskantha 4.84 5.86 1.44


